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+ [ ] Hindi transliteration.
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[RAJYA SABHA]

to Questions 3188

Surr C. SUBRAMANIAM: I do
not want to glve any unnecessary
hope But tomorrow I have called a
meeting of all the main milk users
round about Delhi—people who have
other milk products—to find out whe-
ther I could persuade them o give
a portion of their milk supply to the
Delh: Milk Scheme for supplying to
the citizens. I hope that something
might come out of it. But at the
same time, I do not want to raise any
unnecessary hope.

Mr, CHAIRMAN Mr., Kureel s
st1]] unsatisfied. He wants to know
what you are doing to prevent those
people from asking for very high
prices for the milk

Surr C. SUBRAMANIAM: It is a
question of supply and demand. We
have to have assured co-operative
units which will supply to us milk
without looking into other sources for
selling jt. That 1s why We have to
build it up. I am sure that hon.
Members are aware, that is why an
expert team was constituted to go
into not only the technical aspects of
the Delhi Milk Scheme but also with
reference to the procurement of milk,
cattle development and all those
things. And a comprehensive report
has just been submitted by the team
and that also we are examining. On
the basis of it, we hope to take fur-
ther steps.
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WRITTEN ANSWERS TO QUES-
TIONS

EXPERIMENTS ON VANASPATI

*446, Suart SANKAR PRATAP
SINGH DEV: Will the Minister of
Foop AND AGRICULTURE be pleased to
state:

(a) whether his attention has been
drawn to the results of the experi-
ments conducted by Dr. Patwardhan
on Vanaspati with special reference
to its effects on rats; and
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to Questions 3190
(b) if so, whether Government |, $[KHARIF CROPS DAMAGED DUE TO FLOODS
have verified the result of the ex- IN BrIHAR
periments through other researches?
*449. Sprr MAHABIR DASS: Will

Tue MINISTER or FOOD anp
AGRICULTURE (SHrt C., SuUBRA-
MANIAM): (a) The Government are
not aware of any experiments on the
effect of Vanaspati on rats having
been conducted by Dr. Patwardhan.

(b) Does not arise.

CASE AGAINST DANIEL WALCOTT

+44p J SHRI P. ABRAHAM:
\ SHRI R. S. KHANDEKAR:

Will the Minister of CrviL AvIATION
be pleased to state:

(a) whether Government have filed
a case against Daniel Walcott about
his escape from Delhi last year;

(b) whether an enquiry is being
made why the New Delhi magistrate,
Shri N. L. Kakkar, released his block-
ed funds of Rs. 35,000 one day before
his escape; and

(c) whether the magistraie has
been suspended in this connection?

THE MINISTER or CIVIL AVI1A-
TION (Surt N. KANUNGO): (a) Yes,
Sir. Cases have been filed against
Daniel Walcott about his escape from
Delhi last year.

(b) and (c) No, Sir, ° I
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the Minister of FooD AND AGRICUL-
TURE be pleased to state:

(a) whether the Khariff crops in
Bihar have been damaged due to floods
during the months of July and
August, 1964; and

(b) if so, the value of the crops
damaged?]
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i[Tue MINISTER or ¥FOOD anp
AGRICULTURE (Sart C. SuBra-
MANIAM): (a) and (b) According

to information received from Bihar
Government, Khariff crops have been
damaged by heavy rains in July,
1964 to the value approximalely of
Rs. 17 crores.]

Crop LOAN SYSTEM

*453, SHr1 DEOKINANDAN NARA-
YAN: Will the Minister of CoMmmu-
NITY DEVELOPMENT AND CO-OPERATION
be pleased to state:

(a) the names of the States where
crop loan system has been introduc-
ed; and

(b) the pattern of financing of
such loans and their recoveries?

Tue DEPUTY MINISTER 1N THE
MINISTRY or COMMUNITY DEVE-
LLOPMENT ANp CO-OPERATION
(Surt B. S. MurTHY): (a) The crop
loan system has been introduced in
all States (except J. & K.) in the
package programme areas. So far
as other areag ore concerned, Maha-
rashtra, Gujarat, Madras and U.P.
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+[ 1 English translation.



